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convene at 2:30 PM as the Members were obstructed from entering the Assembly premises
due to protests.

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

The Chair expressed serious concern and displeasure over the failure of Delhi Police to prevent
protestors from obstructing the entry of Hon’ble Members. He stated that an explanation has been
sought from the Commissioner of Police, Delhi in this regard.

The Chair paid tribute to Late Chander Shekhar Azad, freedom fighter on his death anniversary.
The Chair congratulated the House on the 100" sitting of the 6™ Legislative Assembly of NCT of
Delhi.
Ruling by the Chair :
Sh. Vijender Gupta, Hon’ble Leader of Opposition sought to know about the fate of Notice of
Calling Attention (Rule-54) given by him.
The Chair stated that he had not allowed any Notices received from the Hon’ble Members except
the business listed for the day and requested the Members not to argue about the outcome of their
Notices. He also informed Sh. Vijender Gupta, Hon’ble Leader of Opposition that the Minister had
given reply in Un-Starred Question No.102 to the issue he wanted to raise.
Question Hour :
Starred questions No. 21, 22, 24 & 25 were asked and replied.
(3.07 PM : Members of opposition/BJP walked out of the House in protest to reply of Starred
Question No.25.)
They returned after some time.
Starred questions No. 26 to 30 were asked and replied.
Sh. Satyender Jain, Hon’ble Minister of Power informed the House that the Cabinet had decided to
give relief to farmers by reducing the Fixed Charges in the Electricity Bills.
Replies to Starred Questions No. 23, 31 to 40 & Un-Starred Questions No. 68 to 141 were placed
on the table.
Special Mention (Rule-280) :
The following Members raised matters under Rule-280 with the permission of the Chair:
1. Sh. S.K. Bagga 6. Sh. Gulab Singh
2. Sh. Jagdish Pradhan (3.46 PM : The Chair allowed Sh. Ajay
3. Sh. Om Prakash Sharma Dutt to take part in the proceeding of the
(Minister of SC/ST intervened) House)
(3.38 PM : As Sh. Ajay Dutt started arguing 7. Sh. Ajay Dutt
and disturbing the House. The Chair asked 8.  Sh. Jarnail Singh
him to immediately withdraw from the 9. Sh. Vijender Gupta
House till Tea Break) 10.  Sh. Anil Kumar Bajpai
4. Sh. Vijender Garg 11.  Sh. Naresh Yadav
5. Sh. Manjinder Singh Sirsa 12.  Sh. Rajesh Gupta

The Chair adjourned the House upto 4:30 PM for Tea-Break.

House reassembled.
Hon’ble Speaker in-Chair.

Paper laid on the Table :

Shri Rajendra Pal Gautam, Hon’ble Minister of Social Welfare laid copies of the Notification

No. 82/1153/RPwDAct2016/AD-III/DSW/2017/33121 dated 27" December 2018 regarding the

Delhi Rights of Persons with Disabilities Rules, 2018 (Hindi & English Version) on the Table of the

House.

Adoption of Reports :

I. Ms. Bhavna Gaur moved that “This House agrees with the First Report of House Committee
on Municipal Corporations in Delhi presented to the House on 25 February 2019”.
The Motion was put to vote and adopted by voice-vote.

II. Sh. Jagdeep Singh moved that ‘This House agrees with the First Report of General Purposes
Committee presented to the House on 25 February 2019”.
The Motion was put to vote and adopted by voice-vote.



11. 439PM Motions seeking extension of time for submission of Committee Report :

L.

I

II1.

Iv.

Ms. Bhavna Gaur moved the following Motion : “That this House agrees to extend the
time for submission of the Report of the ‘House Committee on Municipal Corporations in
Delhi’. The Committee shall submit its report to the Hon’ble Speaker before the
commencement of the Ninth Session of the Sixth Legislative Assembly.”

The Motion was put to vote and adopted by voice-vote.

Shri Madan Lal moved the following Motion : “That this House agrees to extend the time
for submission of the Report of the ‘Special Inquiry Committee to probe alleged
irregularities and corruption in bodies that are administering the games of Cricket and
Hockey in NCT of Delhi’. The Committee shall submit its report to the Hon’ble Speaker
before the commencement of the Ninth Session of the Sixth Legislative Assembly.”

The Motion was put to vote and adopted by voice-vote.

Shri Vishesh Ravi moved the following Motion: “That this House agrees to extend the
time for submission of the Report of the ‘Special Committee to examine the Message dated
13.09.2017 of the Hon’ble Lieutenant Governor.’ The Committee shall submit its report to
the Hon’ble Speaker before the commencement of the Ninth Session of the Sixth
Legislative Assembly.”

The Motion was put to vote and adopted by voice-vote.

Shri Rajesh Gupta moved the following Motion : “That this House agrees to extend the
time for submission of the Report of the ‘Special Inquiry Committee to investigate alleged
irregularities in award of a contract to M/s ESP India Pvt. Ltd. by the Transport
Department of the Government of NCT of Delhi’. The Committee shall submit its report to
the Hon’ble Speaker before the commencement of the Ninth Session of the Sixth
Legislative Assembly.”

The Motion was put to vote and adopted by voice-vote.

Shri Nitin Tyagi moved the following Motion : “That this House agrees to extend the time
for submission of the Report of the ‘Special Inquiry Committee to examine the issues
related to DMRC’. The Committee shall submit its report to the Hon’ble Speaker before the
commencement of the Ninth Session of the Sixth Legislative Assembly.”

The Motion was put to vote and adopted by voice-vote.

12. 443 PM Adoption of Report :

II1.

Sh. Ajay Dutt moved that “This House agrees with the First Report of Committee on Papers

Laid on the Table presented to the House on 25 February 2019”.

The Motion was put to vote and adopted by voice-vote.

13. 444 PM Discussion on Annual Budget 2019-20 :
Members took part in the discussion on Annual Budget 2019-20 presented by Shri Manish Sisodia,
Hon’ble Deputy Chief Minister on 26 February 2019.
The following Members participated in the discussion :
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8.

Sh. Pankaj Pushkar
Sh. Rajesh Gupta
Sh. Sanjiv Jha

Ms. Bhavna Gaur

Sh. Manjinder Singh Sirsa
Sh. Ajay Dutt

Sh. Mohinder Goyal

Sh. Nitin Tyagi

14. 6.02PM The Chair adjourned the House upto 02.00 PM on Thursday, 28 February 2019.

Delhi
27 February, 2019

C. Velmurugan
Secretary
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